National Company Law Tribunal
Allahabad Bench
CP NO. J/jﬁﬁ/,gg;{

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 09.10.2017
— § Cu.ﬂuf
NAME OF THE COMPANY: Dsy vighudeeh Dutd Tiudasy vie &.mgaﬁfjjr LF%&A ¢
en1Ce,
SECTION OF THE COMPANIES ACT: 333 [23Q mﬁ the ComPonier acd ef 1954

SIl. NO. Name Designation Representation Signature

L ABBAY K- DY Areln R@ﬁ-uwaf-&? ety topae B
2. LATIHSH S(nil-A AP fe hhemers /%MM

CP NO.1/ND/2016

Parties are represented by their respective counsels/PCS. Written submission

from both the side are filed. Order is reserved.

Hence, the matter be listed for order on 3™ November, 2017.
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